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Private Members’
Legislation

[Secretary]

on the 18th April, 1953, and

transmitted to the Council -of

States for its recommendations
and to state that the Council has

no recommendations to make to

the House of the People in regard

1o the said Bills:
(1) The Finance Bill, 1953.

(2) The Central Excises "and
Salt (Amendment) Bill, 1953.

LLOTMENT OF TIME FOR PRI-
VoA VA']?EIIW MEMBERS' LEGISLATION

hri M. L. Dwivedi (Hamirpur
‘Di?tt.): May I solicit your indulgence
in asking that in view of the fact
that Members of this House _alre
greatly interested in private legisla~

Mr. Deputy-Speaker: What about

this piece of legislation?

Shri M. L. Dwivedl. I find that
very little time has been Rgiven for
discussion of private Bills in this
House. It you go to England............

Mr. Deputy-Speaker: What _does
.he want?

Shri M. L. Dwivedi: More time
should be allotted for discussion of

private legislation.

Mr. Deputy-Speaker: We must sit
“this afternoon.

Shri M. L. Dwivedi: In the House
.of Commons two days are augtted
every week for discussing private
legislation.. Here we get only two
days in three and a half months.

Mr. Deputy-Speaker: We have now
passed aprule whereby half a day on
every Friday will be allotted for non-
official work in addition to three half
‘hours or such longer time as may be
fixed for other important work either
arising out of questiong or indepen-
dently on any public matter of impor-
tance. 1 think we can utilise all that

hereafter.

Shri M, L, Dwivedi: We may be
prepared to sit on Saturdays in case
those days are allotted for discussion
of private legislations.

Mr. Deputy-Speaker: Saturday Is
" 'booked.

Shri M. L, Dwivedi: In future.
Mr. Deputy-Speaker: Nothing like
<that.

Shri M. L. Dwivedi: There must be
‘/some provision regarding Private
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" Members' legislation. They take a lot

of interest in these discussions, In
these discussions they will focus the
attention......

Mr. Deputy-Speaker: Hon. Mem-
,berg never get anything by merely
springing up and saying something
and inviting some decisions ofthand
by the Speaker. More often it goes
against them.

Shri M. L. Dwivedi rose—

Mr. Deputy-Speaker: All this has
been congidered. Half a day on every
Friday has been allotted for non-offi-
experiment be
carried on for some time. Let us see.

FOOD SCARCITY IN RAJASTHAN

Shri G. D. Somani (Nagaur-Pali):
Unfortunately, the scarcity ~onditions
in Rajasthan now have become almust
a regular feature and during the last
few years sinc: 1948, one or the other
part of Rajasthan has been suftering
from these scarcity conditions, In the
year 1951 there was almost a total
lack of rainfall and conditions of
scarcity were widespread. Last year,
i.e, in 1952, certain parts of Rajas-
than were suffering from famine ccn-
ditions and in order to give briefly
some idea of the present conditions, I
would like to invite the attention of
the hon. Minister to certain reports
which recently appeared in the Press.
I would first %ote a report that ap-

ared in the Times of India of 2lst
instant which says:

“The entire Bikaner Division,
excluding the canal area, is in the
grip of a severe famine. Water
scarcity is acute and people are
dependent on khejra tree bark for
their food.”

Similarly, a local paper from Bika-

Ifl,ﬁf;: Ganarajya, gives a report like
‘T ¥ 7 FFe AR
TF FAFT &7 GO0 F Q& | 30T
g3 5% Frdd wot ¥ o a< Frag
F @ E | ‘Torred’ & aetaa wfafafy,
R areft, agl ¥ ok Ay A
¥ g, T T o ST F F qAE
g, 37T wgar ¢ fF a=4 &7 wEmey
faregs g gy marg, fergt w7y sriwy

3 et § ot T AT 1 §
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gaeqE A fasiwaar s
fay & swre & wreur afdfeafaat
o o gae famreey o @Y & fF afe
FEHR A 0@ AT A ey &r s ad
feqr @1 g gl Al & St
T G AW FT ITFACT AT FHL
¥ fagagwm”

would not like to take the time of
he House in reading more extracts
rom other reporis especially in view
f the limit of half-an-hour. I want to
ring it to the notice of the hon. Min-
ster in charge that these reports are
ot in any way exaggerated. They have
een substantiated by eye witnesses
tho have sent their impartial versions
f what they have seen. I also under-
tand that this matter was brought to
1e notice of the hon, Dr, Katju, when
e was in Rajasthan a few days ago
nd he has had an opportunity to see
1ings for himself in some of the
reas. I have no doubt that he must
ave also drawn the attention of the
repartment concerned.

Here is a question where lakhs of
eople are on the verge of starvation
ad they are living on poisonous grass
‘eds or barks of trees. Look at the
uantity of relief measures that have
2en taken by the Government of
ajasthan in this connection. I need
ardly point out that ‘the financial
ipacity and position of the Covern-
ent of Rajasthan, in spite of their
»st intentions and in spite ¢f what-
rer they have been trying to do, is
mply so limited that with their limit-
| resources, they are unable to cope
ith the situation with Which they
‘e faced. From what I have heard
id from whatever 1nformation has
‘en made available, the Centre has
far made an allocation of only Rs.
lakhs for these famine and scarcity
eéas of Rajasthan. Looking to the
idespread nature of the scarcity and
e tremendous resources which will
' required to meet even the bhare
cessities of the people who have been
'ected. this sum of Rs. 18 lakhs is
nply a drop in the ocean.

I reply to the short notice question
at I put on the 4th of March last,
* Weére assured ’ﬁ)at a team of officers
)m the Centre would visit Rajasthan
ortly and make comprehensive en-
dries for taking both sghort term
d long terrn measures to meet the
quirements of the situation. I am
. 80 far, aware whether any such
im of officers has gone there or whe-
er the Government are doing any-
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thing to cope with the situation which:
is growing . from bad to worse. I
would submit with all the earnestness:
at my command that the leisurely
way in which this matter is being
handled by the Government at the
Centre is really causing the utmost
concern both to the Government of
Rajasthan and to the various other
organisations which are connected
with the reliet work in those areas
which are so severely affected. The-
coming two or three months will be a
very acute period. From the nature
of the distress and the reports that
have appeared in the Press and the-
reports which have also been sent by
S0 many eye witnesses are so serious:
that unless some emergency measures.
are taken, unless something substan-
tial is done. immediately, the condij--
tions would simply go from bad to.
worse. There is really an acute fear
that 0 many thousands of people,
who are now living on the verge of
starvation, being permanently affect-
ed. I would therefore appeal to the
hon. Minister concerned to treat this:
whole problem on an emergency basis-
and to send the team of officers which
he had promised in his reply on the.
4th March, last. Thig again means.
that one and a half months have
gone. - So far as I am aware. no such.
officers have gone to the affected
areas. This clearly shows that the
whole matter is not belng ircated
with the urgency that it requires in
handling. Even gt this late stage, I
would therefore appeal that not a
moment should be lost to make the
necessary investigations and to muke
such resources available to the Gov-.
ernment of Rajasthan as will enable
them to meet the situation. Here is
a problem in which there can be no-
controversy. People are suffering and
this fact has been corroborated by
all the reports and different sections-
of political opinion. Here is a fact
the correctness of which cannot be
dlsputed. What is wanted is some:
action urgently to make necessary en-.
quiries and make such resourceg avail-
able to the Government of Rajasthan
ag would enable them to meet the
gravity of the situation I hope the.
hon, Minister concerned would be
abla to give a satisfactory reply
which will meet the requirements of
the situation.

Shri Bhandari (Jaipur): Sir,........

Mr. Deputy-Speaker: Has the hon.
Member given notice already? .

Shri Bhandari: No.

Mr. Deputy-Speaker: I will call
those hon. Members who have given:
notice already one after another.
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ot dto gwe  wremmy : (AR
qo—faq—sgfaa snfaai @ )
AT U wEew, WAy

Mr. Deputy-Speaker: There is no
‘question of any speeth now. [ion.
Members who have given notice can
each put a question for purposes of
elulmdatxon. The hon. Minister will
reply.

Y dto gmo wWraqrs: wWH
JUTEq WEIRT, FT ATAATT FAY ofF Y
g AR g fF e ¥ @A
FeadT fedraw & 2T 98T |7 wrw
B A @ & drer &1 F AT Avaw
frafg sTtRE, RN 77 I5© w1
@ W E T A % AR syafeay
ITY 9% W@ AR g & fou g
Y FgTIaT ¥ WY § T A% AT G A
HFTS #Y  qHEAT § IAFT HF IT §
qfr T vt € AT agr # @wer
IAA TG ARATE AT T GO H
arg #Y€ O gAr W sk s agt
g faefl Wil F aw afged €Y g
AL GE L8

EALL I C R B
Three questions have been asked.
Shri Sarangadhar Das (Dhenkanal-

West Cuttack): I wish to ask the
‘following questions:

Are Government aware of the fact
that in Napasar, Bikaner District,
people, particularly Harijans, are living
on bread made out of bark of Khejri
‘tree, certain leaves, and harmful sceds,
‘with a little grain, and getting sick?
I wish to present to the ‘Minister this
‘bread I have here. Let him eat it.

Mr. Deputy-Speaker: How can it be
-exhibited here?

Shri Sarangadhar Das: Are Govern-
ment aware that the Commissioner,
accompanied by some members of the
ublic, namely, Sarbasri Chhaganlal
ohata, Srinivas Thirani, Iswarlal
‘Bapna, Editor Lokjeevan, visited the
area, and witnessed these conditions?
\Also, if Government are aware of
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starvation deaths in Napasar area?
The names of the people who have
died are: Phoosh Raj, Jaglo, Hemalo,
Lalkiya’s mother, Anachi, wife of Imra,
and wife of Nanu, in various villages.

Are Government aware that tire
Government of Rajasthan have failed

give sufficient reliet to man ana
‘animal in this area, and will the
Minister of Food go to the help of the
Government of Rajasthan Dbecause
their resources are not enough to do
this? If not already done so, will
Government rush foodgrains and
fodder to this area?

Shri Nambiar (Mayuram): May I
know, Sir, in addition to the facts
supplied by other hon. Members here,
whether it is also a fact that the mica
industry has been -collapsing in ihat
area, especjally in Bhilwara srea of
Rajasthan, that thousands of workers
are unemployed and many factories
have been closed; that even the pay-
ments due to them remain unpaid
and there is so much of unrest qddcd
to famine conditions? I want to know
what relief has been sent to these men
who are also affected. Also I would
like to know, as Mr. Sarangadhar Das
has explained, whether it ig also a fact
that this sort of bread is used there. I
have got bread sent straight from
Rajasthan. I will hand it over to the
Minister outside the House. I would
like to know whether Governnent
would immediately rush foodstutts
instead of making an enquiry, as hy
the time the enquiry is over, thousands
of people may die: May I also know
whether the Minister will look to these
facts, and rush immediate relief and
save the people of Rajasthan from this
calamity—all the people including the
wg{kers, peasants and others concern-
ed?

1 pM.

Shri Nand Lal Sharma (Sikar): Will
the hon. Minister be pleased to let this
House«know what steps the Central
Government or the State Government
of Rajasthan have taken to help the
starving people of Rajasthan in the
famine-affected areas, whether the
steps taken are adequate to ulleviate
the difficulties of the people, and
whether, in view of the repcated
tfamines in Rajasthan. the Govern-
ment of India propose to set up a
permanent committee, to avoid this
permanent shortage of food and water
in those areas?

Mr. Depuiy-Speaker: The hon.
Minister.

Pandit Thakur Das Baargava (Gur-
gaon): Will you kindly allow other
hon. Members also to put questions?
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Mr. Deputy-Speaker: No notice has
been given by other hon. Members.
The practice is that they must Lave
given some intimation to me earlier.

Shri K. K. Basu (Diamon Harbour):
The Chair has got the powers to waive
it at its discretion.

Mr. Deputy-Speaker: How many
other hon. Members want to partici-
pate?

Hon. Members rose—

Mr. Deputy-Speaker: Even if every
Member speaks at the rate of cne
minute for each, there will be no time
left for the hon. Minister to reply.

The Minister of Agriculture (Dr.
P. S. Deshmukh): I have not got a
‘very long reply. So, if anybody wants

to speak, I do not mind. My reply
1 fairly short.
Mr. Deputy-Speaker: All right, 1

shall give half a minute or a quarter
of a.minute to each.

dfenr sTe Tw wnie o d i T
W & QI ATAE | A T
g g wrar gur &1 7 Q
T 7T gU T T Y @A ® TR
QT AT | AT T A gr@T Y ag ATk
Tga ETE W) awehw dg v mw
* wrefaat #Y grem @) aaTgnT o &),
waferat ¥ gre o aga < ot o
TAT wAS qgT AT | § AT
rzat g fr feadt gefeat o mfeat
IE AR A AN A ? ow g Ay
AT g € | T gAH F Ig qEAT
TEar § 6w S gw e
st § f5 se e & WAy aw
fead M R qH g ? a@ AATH
TEAT 9TEAT § |
.. Shri Morarka (Ganganagar—Jhun-

Jhunu): Firstly may I inquire ef the
hon. Minister the amount of help that
the Rajasthan Government had arked
for, and the amount of help that the
Centre has actually given so far?
Secondly, is the hon. Minister aware
that it is not only the question of
food scarcity, but unemployment and

want of purchasing power, due to
which the people are starving® In
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order to tackle these, may I know what
the Government are oing or are
contemplating to do?

Shri Bhandari: What arrangement
are the Government making for
supplying drinking water to the people
in these areas during this year? What
is the amount spent by the State
Government and the Cenfral Govern-
ment on the gratuitous relief work
that has been undertaken? What is
the contribution of the Central Govern-
ment towards the same?

Shri Achuthan (Crangannur): May I
know whether the Rajasthan Govern-
ment has opened any relief fund, and
it so, whether the rich people there,
and the magnates including Mr. Som-
ani have contributed anything towards
that fund?

Shri G. D. Somani: May I inform the
hon. Member that the Marwadi Relief
Society of Calcutta js doing quite a
substantial and valuable work in the
famine-affected areas?

Flo WTETWNIT (FTAYL-vATE HTH-
g-Xfera—wagfaa ofoar) © s
arA gwar § f& AFEFT, FqeAT &
forg g & wTer 9% T W AT
QTR T A,
w7 qgt Lo WY vy Fy gfro §, W
afe qar & oY # queT wrga § e g
# T A W Fiege dawaw fafres
wﬁqzww‘ifﬁwmzﬁ g7

qEl W1 I@ AT T W AN
T T g fF uweaw A
et §E W arEfat § wror agt
¥) €T TTFT ¥ gEUT ®) weEy g
&Y A& qreft WYX o ag wgraar & §,
Y ATHTH W WeqTE §, WK afy ag
FETIAT HYATR G &1 § AT ATEAT
g fr prisam soeed Sefeard
g AW e E fearg?
Shri B. S8, Murthy (Eluru): Is it a

fact, Sir, that the worst hit people
are the Harijans

Mr. Deputy-Speaker: That is what
was asked just now by the hon. Mem-
ber who spoke.
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Shri B. 8. Murthy: Yes, Sir. I would
also like to know whether the people
who died as a result of scarcity are
mainly Harijans.

w‘tm fag Jgar (SxagT ) :
w1 8§ AT 7o oft § ag o g
f& ®=r @& 9FR F1 W ToReH
% fquamd N wwd? Wk
W gar § Y 7@ & fod war saew
T FIEE ?

st wrerard (mgr-mt_.
Haa-wqgfen  anfe nfei)
®| A 9w oA g fr o afew
W@ T # greg, g,
TATE, WX AATE F WIS  TATHY
@l AW Wit A ot aga
wwg? wimgawd fFnos
TARHAT qI7 &1 & Y Y Forerar d ?
T IE §<T § WTATH TF 9 qhEr &
WATT § W & TG H AT I @R
M RE? w g aw § o i F
TE T FT A AR T AT & W T
A aag FaERATTT@aw
i At T fear € sown @
W am & f5 @ tevs & W
o g tfar sww gw w@rd
WX W o ol N R
T gl § wafs ofw § qawew
feo oo A ddfm T A
AFTFT & oiw FaE T E W
TAEGTT $ HAY qgT aAT IS @A L 7

st o YEo WY : w7 AT
At gg Fare WY w0 OFG fw
w & faew & fag wrd
W wEW FIE AT W@ & WX
ToRqE # 9@ Gfqas  gwer qv
W & 9 T TR A A @ qaTa
Tz wifE A § fog AT Ay
SAEYT FIA § fA7 F 219 FqW I
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oT W@ &7 ag W g ATET FOEN
AT G I @ g1 @1 99 7974 w feq
fedft ot wve o3 agi fa=rt & foa
RmirTER AR §?
ok & a7 St @ qaeT T
fewma oY s amE oF av F3 ofraw
fragFt @ TRETFTIFTFG !
# arde ¥-3-43 F AFH T4
WX Wt v T T feeforT Y i
gl BT GE FT ATHT G2 TG
wt e § f gt wv g & o W
W agided ®faehr g4 3 aw
T 1T 52 fagem § i A #Y
Fifew s W) T fFaw @R
AR § AT B FAT FT AT TELAT §
%R 97 7 Ty $8 woET W@ AT
27

Mr. Deputy-Speaker: The hon.
Minister.

Dr. P. §. Deshmukh: Sir, I should
have the rest of the time now. Sir.

Most of the time hon. Members
instead of asking questions have reaily
supplied information. I do not wish
to contradict them. So far as starva-
tion is concerned, of course, I have
not had any reports; nor have we any
details of the conditions in those parts,
although it is known from the latest
reports that reached us...

Shri Nandlal Sharma: Living on the
leaves of trees is not starvation?

Dr. P. S. Deshmukia: I am not defin-
Ing ‘starvation’. Latest reports indi-
cate that in the Divisions of Bikanar,
Jodhpur and Jaipur scarcity prevails
and about 26 lakhs of persons have
been affected. It is also known that
the State Government have opened a
number of relief works. The exact
number is not known, but 13,70,000
people are being employed per day,
according to the information. I may
also say that whatever was asked for
the beginning was given. We have
iven to the Rajasthan Goverament
s. 12,90,000 by way of a loan and a
grant of Rs. 3,92,000. I regret to have
to say that not many details are avail-
able with us. In spite of our pressing
the Rajasthan Government, not only
now but since the month of June 1952,
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to give us fortnightly reports, only a
few have come 1n and hardly any
reports have come to us from Septem-
ber, 1952, So far as we are concern-
ed we have every sympathy for the
suflering people and we are anxious
to do what we can. Yet, I hope the
House will realise the Central Govern-
ment’s position. It is all very well
to sympathize and to read out some
extracts from reports and from news-
papers. After all, we cannot forget
the fact‘that there is a constitutional
government functioning in the State of
Rajasthan and essentially looking after
the scarcity conditions, which is the
primary responsibility of that State.

An Hon. Member: Why not advise
the President to intervene?

Dr. P. 8. Deshmukh: That should
be realised and I am glad the hon.
Members have given us all this infor-
mation. We will certainly do our
utmost and make -the Rajasthan
Government move more quickly in
the matter if necessary: we will afford
to them whatever relief they are
entitled to and whatever relief is
justified. I can assure the hon.
Members that even before, we have
been trying to press upon the Rajus-
than Government and asking them for
reports of exact conditions. The hon.
Members also know that an hon.
colleague’' of ours has.recently visited
the plate and seen the conditions for
himself So, I can assure the Mouse
that so far as we are concerned, and
so far as the responsibility rests on
our skoulders, we shall spare 1.0 pains.
And yet, I think, the House will
realise the exact position in which we
find ourselves.

Mr. Deputy-Speaker: Is it not a
Part B Stute?

Dr. P. 8. Deshmukh: Yes. Sir, even
there, it is the State Government ‘rat
is primarily responsible. = We ~annot
neglect the State Government and go
on taking action.

Pandit Thakur Das Bhargava: Docs
it not follow that the Government of
that State is not being carried on
according to the Constitution end
people and cattle are dying?

]

Dr, P. 8, Deshmukh: We are prone,
sometimes, to exaggerate the situation
Ido not think that the Rajasthan
Government is either apathetic or
does not want to give any relief...
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Shri Nand Lal Sharma: The Rajas-
than Government is shuffing and
reshuffling again and again.

Dr. P. 8. Deshmukh: I do not want
to enter into politics.

Pandit Thakur Das Bhargava: The
Government wantg reports and that
Government is not sending the reports;
the fortnightly reports are not coming
to the Central Government. This is
very serious.

Dr. P. S. Deshmukh: In any case
now that the House has drawn our
attention to it. We will expedite
matters and the House already knows
what sort of relief we give. There
are seven items under which relief is
given. Whatever gratuitous relief
1s given to the people, we pay 50 per
cent. of it. We also advance loans:
we also support any schemes for pro-
viding drinking water and so far as
food Is concerned, we can assure. not
only this House, but the Raiasthun
Government  also, “that whatever
requirements there might be for food.
it will be made available to them.
The House also knows how we give
food at cheap rates. For instance. in
the Bombay arca, we have given wheat
at the rate of Rs. 14 per maund. Simi-
lar concessions. and more concessi ns.
if necessary, would be made available
to the Rajasthan Government accord
ing to the situation.

I confess a good many Members
from Rajasthan have been pressing
me to go there. Unfortunately, I
have had not sufficient time: but. T
propose to go there,as early as possi-
ble. In any case I assure the House
that we will not allow the position to
remain as it is and we will try and
remedly the situation as quickly as
possible, and to the satisfaction of all
I can understand the anger of my
friend, Pandit Thakur Dag Bhargava.
I think he is justified in saying that
the Rajasthan Government should
have sent reports. It is best that we
should send some one there and ob-
:::n the reports, and take adequate

ps.

Shri Gidwani (Thana): Kindly
convey to that Government that this

House is very much annoyed and angry
at their callousness.

Dr. P. S. Deshmukh: I am grateful
to the hon. Members for all the facts
and other information that they have
brought to our notice. So far as
sending a team of officers 15 concerned,
we held out a hope like that. We are
reviewing all the reports that have
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been submitted to us end we want to
find out if it is really very useful do-
ing that and whether it is not vetter
that some o*her rcsponsible persons’
reports should be received. Hon.
Members have to admit that these are¢
chronically scarcity areas and there-
fore some sort of permanent remedy
has to be found out. At the same
time, the emergent position and condi-
tion will be taken inwo account anda we
will certainly do what all we can in
the matter.
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o dto goro Trwtw : T €
¥ ot wrafg afr g § 7

Mr. Deputy-Speaker: There should
be, no conflicts. The House stands
adjourned to meet again at §-15a.M.
tomorrow.

The House then adjourned till a
uarter Past Eight of the Clock on
aturday, the 25th April, 1953





